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PUBLIC ACCOUNTS COMMITTEE 
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.DEMANDS FOR SUPPLEMENTARY 
GRANTS (GENERAL), 1969·70 

MR. SPEAKER: The House will now 
take up discu .. lon and voting on the 
Supplementary Demands for grants In 
respect of the Budget (Generar) for 1969·70, 
for which 1 hour is allotted. 

DEMAND No.5-DEFENCE SERVICES, 
NON·EFFECTIVE 

MR. SPEAKER ~ MotIon Moved I 

"That a ~u le tal  sum not 
nceeding Rs. 1;85,00,000 be granted to the 
Pre.ldent to defray the charges whIch witt 

come In coune of payment durlnl the year 
ending the 31st day of March, 1970, In 
respect of 'Defence servIces, Non-effective'." 

DEMAND No. 16-UNION EXCISE DUTIES 

MR. SPEAKER: Motion Moved: 

"That a Supplementary sum not 
exceedIng Rs. 27.46,000 be Ilianted to the 
President to defray the chhrles which witt 
come In course of payment durinll the year 
ending the 31st day of March, 1970, in 
respect of 'Union Excise duties' ... 

DEMAND No. J 9-AuDIT 

MR. SPEAKER I Motion Moved: 

"That n Supplementary sum not 
excecdinll RS. 20,00,000 be granted to tbe 
President to defray the charges which will 
come in course of payment durinll the 
year, endIng Ihe 31st day of March. 1970, 
in respect of 'Audit'." 

DEMAND No. 20-CURRENCY AND 
COINAGE 

MR. SpEAKER I Motion Moved: 

"That a Supplementry sum not exceed-
Ing Rs. 35,00,000 be granted to the Presi-
dent to defray the charges which will come 
in course of payment during the year endinl 
the 31st day of March, 1970, in respect of 
'currency and coinage'." 

DEMAND No. 21-MINT 

MR. SPEAKER: Motion Moved: 

"That a Supplementry sum not excer.d-
ing Rs. 4,48.000/-be granted to the Presi-
dent to defray the charlles which will come 
In course of payment dUling Ihe )ear endinl 
the 31s1 day of M.rch, 1970, In <'spect of 
'mint'." 

DEMAND No. 23-PENSIONS AND OTHER 
RETIRMENl BENEFITS 

MR. SPEAKER: Motion Moved: 

"That a Supplementary sum not exceed-
Inll Rs. 47,65,000 be Iranted to the Presi-
denl 10 derray Ihe charles whicb will come 
In course of payment durinl tbe year oodlnl 
the 31st day or Marcb, 1970. In re.pect or 
'Pensions and other Retlrmeot be e t~ .  


